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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 6993 OF 2011
CANTONMENT BOARD, AGRA TR CHI EF EXC. OFFR Appel | ant (s)
VERSUS

ANIL JAIN & ORS. Respondent ( s)
( OFFI CE REPORT ON DEFAULT)

Date: 17/01/2013 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE FAKKI R MOHAMED | BRAH M KALI FULLA
(I N CHAMBERS)
For Appell ant(s) Ms. N. Shoba, Adv.
M. Sri Ram J. Thal apat hy, Adv.
M. V. Adhi nool am Adv.
For Respondent (s) M. Abhijit Sengupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

O fice Report dated 17.01.2013 indicates that counsel for the
appel l ant has filed statement of case, which is delayed by 78
days.

Two weeks” tinme is granted to the counsel for the
appellant to file proper application for condonation of delay in
filing the statenent of case.

At the request of |earned counsel for the respondents, two
weeks’ tine is granted for filing the statenent of case.
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